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Release of Water for Bhagirathi-
Hooghly Rivers from Farakka
Barrage Project

2526. SHRI TRIDIB CHAUDHURI:
Will the Minister .of IRRIGATION be
pleased to state:

(a) the actual volume of water
released for the Bragirathi-Hooghly
rivers through the Farakka Feeder
Canal of the Ferakaa Barrage Pro-
ject with month by month relases
in the lean months from November,
1978 wupto May, 1980 in terms of
cusecs per day;

(b) how does the quantum of the
actual releases compare with the quan-
tum of releases of Ganga water for
Bhagirathi-Hooghly for these months
that was agreed upon between India
and Bangladesh in terms of the Ganga
water-sharing agreement of 1977;
and

(c) would he lay a comparative
statement about the actual volume of
Ganga water released for the Bhagi-
rathi-Hooghly in the above referred
months through the Farakka Feeder
canal and the volume that was to have
been released in terms of the Indo-
Bangladesh water sharing Agreement
of 1977?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY). (a) to (o).
A statement giving the requisite in-
formation is enclosed.

Statement
Release of water for Bhagirathi-Hooghly rivers from Farakka Barrage Project

Period Flows reach- Withdrawal Flows actually Withdrawal Withdrawals
ing Farakka at Farakka reaching Fa- by India at actually
in a year of in sucha de- rakka bet- Farakka per- made at
35" depen- pendable year ween Novem- missible under Farakka.
abili ty from according to ber 1979 and the Agree-
the observed the Agree- May 1980 ment for the

data for ment. (cusec) (cusec) flows in
1048—173. Col. 4.
(cusec)
i 2 3 4 5 6
November, 1979 . . Sharing starts from 1st 116861 Not 37622
January applicable
Deoember, 1979 . Sharing starts from 1st 105798 Not 3 7544

January applicable
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Jan. 1980 110 98500 40,000 88,750 35,968 35,796
11—20 89,750 37,500 79,5€6 84,131 33,988
21—=31 82,500 35,000 60,295 22,896 2t 888:
Monthly average < 89,502 37,742 73.633 30,524 30,278
Feb. 1080 1==10 79,250 $3,000 50,095 13,895 13,678
11——20 . 74,000 31,500 48,840 14,84¢ 1448
21—29 70,0c0 30,750 48,608 17,2¢8 17,150
Monthly average. 74,500 31,785 49,511 15,284 17,229
March 1980 1= 10 65,250 26,750 47,688 17,088 17,002
11—20 . 63,500 25,500 45,345 14,045 14,956
2] ==3 1 61,000 25,000 40,036 11,236 11,166
Monthly average. 64,500 25,726 44,281 14,320 14,27F
April 1980 I—10 59,000 24,000 36.580 11,580 11,427
11~=20 55,500 20,750 43,596 15,796 15,640
21— 30 55,000 20,500 44,085 16,432 16,097
Monthly average. a 55,750 21,750 42,420 14,803 14,390
May 1980 1—10 56,500 21,500 55,655 21,178 21,569
11—20 50,250 24,000 65,073 26,359 «€, 122
21—31 56,500 26,750 73,954 30,203 ey
Monthly average. 62,cco 24,169 €s5,186 26,¢ 52 rtey

Price of Residual Fuel Oil charged by
LO.C. from Gujarat Electricity Board

NAVIN RAVANI:
PETROLEUM

pleased to

2527. SHRI
Will the Minister of
AND CHEMICALS be
state -

(a) what is the present price charg-
ed for Residual Fuel Oil (RFO) by
I0C from Gujarat Electricity Board
and how much quantity was supplied
within the last four years, year-wise;

(b) is it true that 1.O.C. has asked
for market price of the same at
Rs. 1200 a tonne instead of present
reportedly Rs. 390 per tonne;

(¢) if so, what is the 1.0.C. demand
and reasons thereof; and

(d) does such a demand tally with
M. Hidaytullah Award of 1976 and if
so, what ijs the GEB'’s interpretation
of it and whether Government would

intervene to
solved?

see the dispute justly

THE MINISTER OF PETROLEUM,
CHEMICALS

AND

FERTILIZERS

(SHRI VEERENDRA PATIL): (a)
10.C. is recovering payment from
Gujarat State  Electricity Board

(GSEB) provisionally at Rs 390 per
M.T, for Low Sulphur Heavy Stock
(LSHS)/Residual Fuel Oil (RFO) sup-
plied to two units of Dhuvaran Power
Station.

The quantity of RFO/LSHS suppli-
ed to QGujarat Electricity Board dur-





